the High Court of Delhi vide judgement dated 30.10.1998 in CWP MNo.3723/1997 appointed a
Committee under the Chairmanship of Justice Ms. Santosh Duggal to decide the charges levied
by recognized unaided schools. Based on the recommendations of Duggal Committee, the
Directorate of Education, Government of NCT of Delhi vide order dated 15.12.199Q issued a
direction to the management of the recognized unaided schools in Delhi that caution money of
more than Rs.500/- per student shall not be charged. The schools were also directed to open
separate bank account to deposit the caution money collected, which was required to be
retumed with interest to the student at the time of his/her leaving the school.

(c) and {d)) The Government of NCT of Delhi has reported that a complaint against Faith
Academy School, Prasad Magar, Karol Bagh was received for charging adhoc advance fee of
Rs. 3000 from students at the time of admission. Department of Education, Government of NCT
of Delhi had directed the school to comply with the directions issued by them with regard to
charging of fee. The school has modified its fee structure in terms of caution money for the
academic year 2010-11. The school has been directed to refund the excess money collected
during the previous years to the students within a period of 15 days and submit compliance
report.

Foodgrains production promotion programme

T*443. SHRI DHIRAJ PRASAD SAHU: Will the Minister of AGRICULTURE be pleased to
state:

(a) the State-wise details of different parts of the country included in the National Food
Security Mission (NFSM);

(b) whether several parts of the country have not been included in NFSM;
(c) it so, the details thereof and reasons therefor;

(d) whether any assessment has been made by Government regarding increase in
production of foodgrains due to inclusion of these districts in NFSM;

(e) it so, State-wise details thereof;

(f) whether Government proposes to promote mixed-farming in the country
under foodgrains production promotion programme; and

(g) it so, the State-wise details thereof?

THE MINISTER OF AGRICULTURE (SHRI SHARAD PAWAR): (a) to (c¢) National Food
Security Mission (NFSM) is being implemented in 476 districts of 17 States of the country with
three components wviz. NFSM-Rice, NFSM- Wheat and NFSM-Pulses. The component and
state-wise identified districts are as follows:

NFSM-Rice is being implemented in 138 districts of 14 States, i.e., Andhra Pradesh (11),
Assam (13), Bihar (18), Chhattisgarh (10)), Gujarat (2), Jharkhand (7), Karnataka (7),
Kerala (1), Madhya Pradesh (9), Maharashtra (¢), Orissa (15), Tamil Nadu (5), Uttar
Pradesh (26) and West Bengal (8).

TOriginal notice of the question was received in Hindi.



NFSM-Wheat is being implemented in 141 districts of 9 States i.e. Bihar (25), Gujarat (4),
Haryana (7)), Madhya Pradesh (30), Maharashtra (8), Punjab (10}, Rajasthan (15), Uttar
Pradesh (38) and West Bengal (4).

NFSM-Pulses is being implemented in 467 districts of 16 States viz. Andhra Pradesh (22),
Assam (10), Bihar (38), Chhattisgarh (18), Gujarat (26), Haryana (21), Jharkhand (17),
Karnataka (30), Madhya Pradesh (50), Maharashtra (33), Orissa (30), Punjab (20),
Rajasthan (33), Tamil Nadu (30}, Uttar Pradesh (71) and West Bengal (18).

In general, technology deficit districts having high vield potential with large area under the

specific crops are selected for technology promotion and timely delivery of the Agricultural

services in order to bridge the vield gaps. Districts having more than 50,000 ha area under Rice

with productivity less than that of the State’s average productivity are selected under NFS-

Rice; and districts with more than 50%6 irrigation coverage having productivity less than that of

the State’s average productivity are selected under NFSM-VWheat. All the districts in the pulses

growing States are included under NFSM-Pulses.

(d) and (e) Total foodgrains production in most of the NFSM States has increased over the

years since the year 2007-08, i.e. the year of inception of Mational Food Security Mission
(NFSM). The year-wise total foodgrains production of the NFSM States since 2006-07 onwards

are as under:-

{Million Tonnes)

Sl State 2006-07 2007-08 2008-09 2009-10

No. {(4th Advance
Estimate)

1 2 3 1 5 6

1. Andhra Pradesh 16.23 10.30 20.42 14.97

2; Assam 3.06 3.47 4.14 3.04

3 Bihar 11.10 10.86 12.22 10.51

4. Chhattisgarh 5.80 6.29 5.17 4.90

5. Gujarat 6.50 8.21 6.48 5.97

o. Haryana 14.76 15.31 15.61 15.36

7 Jharkhand 3.69 4.16 41,19 2.1

8. Karnataka 9.60 12.19 11.28 10.65

0. Kerala 0.64 0.54 0.60 0.63

10. Madhya Pradesh 13.75 12.07 13.91 15.05




1 2 3 4 5 b

1.  Maharashtra 12.65 15.19 11.43 12.82
12.  Orissa 7.34 8.14 7.40 7.52
13.  Punjab 25.31 26.82 27.33 27.04
14.  Rajasthan 14.21 16.06 16.68 11.70
15.  Tamil Nadu 8.26 6.58 7.10 8.43
16.  Uttar Pradesh 41.21 42.09 46.73 43.54
7. West Bengal 15.97 16.05 16.30 16.22

Source: Directorate of Economics and Statistics

*[2000-10 witnessed severe drought in many parts of the country affecting production of

foodgrains |

(f) and (g) Mo, Sir. Mixed farming is not promoted under Foodgrain production promotion
programmes as such. However, Integrated Cereals Development Programme of Rice, Wheat,
Coarse Cereals and Pulses based cropping systems is promoted under Macro Management
Mode of Agriculture Scheme for enhancing food grain production of all the crops included in the
cropping system. Under Rashtriva Krishi Vikas Yojana (RKVY) flexibility has been given to the
states for planning and execution of agriculture and allied sector development programmes that
include taking up programs for promaotion of food crops.

Delay in completion of rail lines

*444. SHRI RAMA CHANDRA KHUNTIA: Wil the Minister of RAILWAYS be pleased to
state:

(a) whether it is a fact that Rupsa-Bangiri-Posi railway line and Angul-Sukinda railway

line are already delayed by more than ten years; and

(b) ifso, the reasons therefor and what is the revised date of commissioning of these two
rail lines?

THE MIMISTER OF RAILWAYS (KUMARI MAMATA BANERJEE): (a) and (b) Gauge
conversion of Rupsa — Bangriposi (QO km.) was taken up in 1995-96. Rupsa— Baripada (52
km.) was commissioned on 20.01.2006. Baripada — Bangriposi has also been completed and
engine trial run was done on 31.03.2010. Line will be opened for Passenger services after
authorization by Commissioner of Railway Safety.

Angul—Sukinda (©8.8 km.) new line was taken up in 1997-08, The work was given lower
priority as projected traffic was not expected due to delay in setting up of steel plants in the area.
Subsequently, work was entrusted to Rail Vikas Nigam Limited (F{\/NL) in February, 2006, Now
the project is being implemented through Special Purpose vehicle (SP\/) named Angul—Suknda



